Court No: 2

CORAM:

T Yoob, IS Yob T HaT PR AGIAT ¥R
CUSTOMS, EXCISE & SERVICE TAX APPELLATE TRIBUNAL
S AT, Th.3. WL HLMEIRTR, DI, TS
WTC BUILDING, FKCCI COMPLEX, K.G.ROAD, BANGALORE-560009

CAUSELIST

Time : 10:30AM

Hon'ble Mr. P.A. AUGUSTIAN , MEMBER (JUDICIAL)
Hon'ble Mr. PULLELA NAGESWARA RAO , MEMBER (TECHNICAL)

S.No. APPEAL NO

MISC. MATTERS

E/Early
Hearing/20142/2022

E/22583/2014

E/Early
Hearing/20514/2021

E/20409/2020

REGULAR

MATTERS

3 E/00689/2009

4 E/00786/2009

5 E/25015/2013

6  E/25016/2013

7 E/20551/2016

Prepared By(H.C)

APPELLANT

Abb India Ltd

Mks Systems

Noratel India Power
Components Pvt Ltd

Commissioner of Central
Excise, Customs and
Service Tax, Trivandrum

Rajshri Packagers Ltd

Now Adani Wilmar Ltd

Kripakar Varshney

A P Fashions Pvt Ltd

RESPONDENT

Bangalore-Itu

Commissioner Of Central
Tax, Bangalore North

Bangalore-Itu

Toroid India Pvt Ltd

Commissioner of Central
Excise and Service
Tax, MANGALORE

Commissioner of Central
Excise and Service
Tax, MANGALORE

Commissioner Of Service
Tax,Bangalore- V

Checked By(C.M)

Dated :25/04/2023
Day :Tuesday

REPRESENTATIVE REMARKS

LAKSHMI KUMARAN &
SRIDHARAN/DR
Isblr@lakshmisri.com

M.S. NAGARAJA, ADV/DR
msnagarajaadv@gmail.com

LAKSHMI KUMARAN &
SRIDHARAN/DR
Isblr@lakshmisri.com

DR/LAKSHMI KUMARAN

& SRIDHARAN

No Vakalatnama/DR

No Vakalatnama/DR

B.N. GURURAJ ADV/DR
gururaj.bn@gmail.com

Assistant Registrar

Note:- No adjournment will be granted in appeals prior to year 2009.



